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NHRC directs Odisha,Chhatsgarh to submit ATR on resettlement of Hirakud dam
oustees
http://www.uniindia.com/nhrc-directs-odisha-chhatsgarh-to-submit-atr-on--resettlement-
of-hirakud-dam-oustees/east/news/2331318.html

The National Human Rights Commission (NHRC) has directed the Odisha and
Chhattisgarh Chief secretaries to submit an Action Taken Reports (ATR) on the
rehabilitation, resettlement of people displaced due to the construction of the Hirakud
Dam within four weeks. The rights body also asked Special rapporteur B B Mishra to
conduct an inquiry and submit a final report on the present condition and human rights
violation of Hirakud Dam oustees. The NHRC issued the direction after human rights
activist R K Tripathy alleged that even after a lapse of six decades the dam oustees
have not got any compensation due to the failure, negligence and inaction of thr Odisha
government. Mr Tripathy alleged his initial complaint, rejoinder and the Interim-report of
the Special rapporteur have been sent to the State Authorities for compliance, but
despite lapse of substantial period of time no Compliance report has been sent to the
Commission till date. The State Authorities have been playing dirty tricks of consuming
time and delaying the process for ensuring basic human rights of the victims most of
whom are third generation. Seeking permanent solution of the issue of human rights of
the victims, Mr Tripathy urged the NHRC to monitor the case on a monthly basis and
solve the problems faced by the victims for generations in Sambalpur, Jharsuguda,
Bargarh, Sundargarh and Subarnapur districts of Odisha and Raigarh, Sarguja districts
of Chhattisgarh. Mr Tripathy stated the problems of people residing thirty four villages
around the Dam could not be sorted out within a year. Several applications submitted by
the victims in Tehsils in the concerned districts are missing due to laxity and negligent
record keeping and favouritism. Irregularities in Land Allotment again added salt to the
wounds of the villagers. There is no livelihood support for the SC and ST as mandated
under the Forest Rights Act, He further said while in Sardar Sarovar Dam Project of
Gujarat or in case of Narmada Bachao Movement many of the land oustees and
displaced people have been ensured better life than they were leading earlier, in case of
Hirakud Dam, the displaced people and their descendants remained a non-entity,
nameless for the State. The State so far has been sending in-complete reports on the
issue. The NHRC sought a report on the Status of payment of ex-gratia and pending
claims and regularization of D.C. Patta in favour of the land oustees of Hirakud Dam
Project, in each affected District. Mr Tripathy requested the NHRC to direct the State to
identify the victims and to take steps to deal with the issue of rehabilitation, resettiement
and compensation and other related problems, to ensure the benefits of the Social
Welfare Schemes of both the Central and State government reaches all these victims.
He also sought direction from the NHRC for appropriate legal action against the
irresponsible officials for inordinate delay in the rehabilitation process Considering the
gravity of the issue, the NHRC asked its Special Rapporteur, to visit the affected areas,
assess the situation by associating the villagers and the administration highlighting the
measures to be taken for ensuring basic human rights of the affected people and submit
a report.
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Exam burden issue reaches NHRC, Child panel
https://www.tribuneindia.com/news/schools/exam-burden-issue-reaches-nhrc-child-

panel-218620

https://english.lokmat.com/national/exam-burden-issue-reaches-nhrc-child-panel/

After the Delhi government's decision not to hold an examination for the students from
classes Il to VIII studying in its schools, parents of the children studying in the private
schools are feeling discriminated as the rule does not apply for the private schools.

Parents are calling it discriminatory and Online exams are also being sought for classes
IX and Xl. The controversy related to the examination has now reached to institutions
like the National Human Rights Commission and the National Commission for
Protection of Child Rights.

According to the Directorate of Education, Government of Delhi, students studying in
classes Il to VIII will not have to take the annual examinations. The directorate said that
this decision will be applicable to government and government-aided schools. This
decision of the Delhi government is not acceptable to the millions of parents whose
children study in private schools.

Parents have alleged discrimination, saying that whether government or private, all
schools are closed for children studying in small classes for almost a year.

President of Delhi Parents Association Aparajita Gautam said, "We have written a letter
to the Governor and the Chief Minister. We have raised the issue that the education
department has addressed the concern of student studying in government school while
children of private schools have been ignored." Gautam said, "Till now we were
appealing for online exams of 9th and 11th class. The Education Department did not
respond to our appeal. From above, the department issued orders only for the children
of 8th class in the government schools.

"Now, by writing a letter to the Governor, Chief Minister, NHRC and National
Commission for Protection of Child Rights, an appeal has been made to conduct online
exams of classes IX and Xl in private schools of Delhi." At the same time, President of
All India Parents Association, Ashok Aggarwal said, "We welcome the decision of the
Delhi government but it needs further improvement. In addition to the students up to the
eighth standard, the government should adopt the same policy for the students of class
9th and 11th. Due to Corona, all the students of Delhi who are studying in small classes
are not able to go to school. In this case, this rule should be applied to private school
students also."

In favour of the decision taken by the Delhi government, educationist K.C. Kandpal said,
"Due to the lockdown, many government school students have also been deprived of
online education due to lack of resources. However, students studying in private
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schools have also been affected. In such a situation, if the government wants, students
studying in private schools can also be given relief.

According to Vaibhavi, a student of Class 11, studying in a private school in Delhi, said,
"There is no regular education in schools. We have studied online for the whole year. In
such a situation, examinations could also be conducted online, but this decision has not
been implemented. Now the offline examination has also been announced from next
week." IANS
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West Bengal: TaTa3REN & Helael & AGTAIUHR & 3f3 AT I 91 & {67 afaa @
AN ROE
https://www.jagran.com/news/state-nhrc-seeks-report-from-chief-secretary-of-bengal-
on-human-rights-related-matters-in-sundarbans-in-west-bengal-21413798.html
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Exam burden issue reaches NHRC, child panel in Delhi
https://www.thehansindia.com/news/national/exam-burden-issue-reaches-nhrc-child-
panel-in-delhi-674550

After the Delhi government's decision not to hold an examination for the students from
classes Il to VIII studying in its schools, parents of the children studying in the private
schools are feeling discriminated as the rule does not apply for the private schools.

Parents are calling it discriminatory and Online exams are also being sought for classes
IX and Xl. The controversy related to the examination has now reached to institutions
like the National Human Rights Commission and the National Commission for
Protection of Child Rights.

According to the Directorate of Education, Government of Delhi, students studying in
classes Il to VIII will not have to take the annual examinations. The directorate said that
this decision will be applicable to government and government-aided schools. This
decision of the Delhi government is not acceptable to the millions of parents whose
children study in private schools.

Parents have alleged discrimination, saying that whether government or private, all
schools are closed for children studying in small classes for almost a year.

President of Delhi Parents Association Aparajita Gautam said, "We have written a letter
to the Governor and the Chief Minister. We have raised the issue that the education
department has addressed the concern of student studying in government school while
children of private schools have been ignored." Gautam said, "Till now we were
appealing for online exams of 9th and 11th class. The Education Department did not
respond to our appeal. From above, the department issued orders only for the children
of 8th class in the government schools.

"Now, by writing a letter to the Governor, Chief Minister, NHRC and National
Commission for Protection of Child Rights, an appeal has been made to conduct online
exams of classes IX and Xl in private schools of Delhi." At the same time, President of
All India Parents Association, Ashok Aggarwal said, "We welcome the decision of the
Delhi government but it needs further improvement. In addition to the students up to the
eighth standard, the government should adopt the same policy for the students of class
9th and 11th. Due to Corona, all the students of Delhi who are studying in small classes
are not able to go to school. In this case, this rule should be applied to private school
students also."

In favour of the decision taken by the Delhi government, educationist K.C. Kandpal said,
"Due to the lockdown, many government school students have also been deprived of
online education due to lack of resources. However, students studying in private
schools have also been affected. In such a situation, if the government wants, students
studying in private schools can also be given relief.
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According to Vaibhavi, a student of Class 11, studying in a private school in Delhi, said,
"There is no regular education in schools. We have studied online for the whole year. In
such a situation, examinations could also be conducted online, but this decision has not

been implemented. Now the offline examination has also been announced from next
week."
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The cops who became ‘angel investors’ and started a library movement
https://timesofindia.indiatimes.com/city/ghaziabad/the-cops-who-became-angel-
investors-and-started-a-library-movement/articleshow/81255031.cms

Philanthropy that can make a difference does not always need a grand scale and a
tycoon with a fortune to spend. During last year’s lockdown, around 130 police
constables living in and around a Ghaziabad village called Ganauli contributed Rs 5,000
each to set up a ‘gram pathshala’ — essentially a free-of-cost public library with
textbooks and study material — to help local students access study material for higher
education and competitive exams. Today, these ‘gram pathshala’ have become a
movement — they have spread to eight districts, including Kudi Khera in Noida. The
driving force was Lal Bahar, a former Delhi Police sub-inspector who works with the
National Human Rights Commission. Bahar, now in his late 40s, sees a satisfying
career ahead of him but the path wasn’t easy, he said, adding all he wanted to do was
make life a little easier for kids in Ganauli. Once the Ganauli pathshala was set up,
Bahar and some others reached out to people they knew in other parts of UP. Bahar
said the idea to start the pathshala came from the struggles he faced during his student
days while preparing for the police entrance exams. “There are no such study centres in
villages. There is no bandwidth for high-speed internet, not everyone has smartphones,
and there are hardly any coaching centres. Families have grown and the space is
limited — where would children get the opportunity to focus, study and prepare for
competitive examinations? These thoughts were the basis for the idea of a gram
pathshala. It has grown out of Ganauli to become a mission for us,” Bahar told TOI.
Sonu Baisla (34), a Delhi police sub-inspector who joined hands with Bahar to launch
the initiative, said he tested positive while on Covid-19 duty and returned home to
Ganauli after treatment in June last year, where he saw children struggling to continue
their studies during the lockdown. “I got in touch with Bahar. Our ideas matched and we
united for this academic mission in our village. We have started this initiative so that our
children can go several notches above us in the civil services and our village gets a few
IAS officers in future,” Baisla said. Bahar added, “We convinced everyone in the village
about the need for a library such as this, and everyone came on board. We collected
money from those who were employed and soon built a corpus of around Rs 5 lakh.”
Soon enough, a derelict room in the village that was being used by locals to play cards
or socialise was torn down and transformed. The pathshala was inaugurated on August
20. It has 65 cubicles, racks full of study material and bottled water to drink. Contests
are held frequently to nurture a spirit of competition. “The facility is free, runs round the
clock and is absolutely safe. Students spend hours here. Now, they have also formed a
community and senior students are helping their juniors. It is a heartwarming experience
to see the zeal among students,” said Ravinder Singh (32), a Delhi Police constable.
Monu (24), a graduate, is among aspirants preparing for the upcoming UPSC exams at
the pathshala. After completing a stint in the Army, he now works at a brick kiln during
the day. “At night, | study till late in the gram pathshala and catch a few hours of sleep
before getting back to the kiln,” he said. Kuldeep Bainsla (28), a sub-inspector with UP
Police, is also preparing for the civil exams. He studies for 14 hours every day at the
centre. “In our village, if a boy grows to the height of 5ft 7inches and completes Class
XIl, he is expected to crack the police entrance test,” he said. Despite the scale of their
mission, the only contribution the gram pathshala members are seeking is dedication
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and time. “Since it is a service to uplift our village, we have refused any kind of
contribution, be it funds or even books. No donation is welcome because we want to
keep the sanctity of the place intact,” Devender Singh (45) a Delhi Police head
constable, said. Kudi Khera, a small village in Bisrakh around an hour away from Noida,
got its first gram pathshala last Sunday in the corner of a local primary school. “We had
a room to spare and converted it. There is enthusiasm among village children to study,
as they often don’t get the right books, study material or ambience to focus,” Ajay Pal
Nagar, an assistant teacher at the school, said. “After the success of Ganauli, the
message spread through word of mouth. In just six months, we are now present in 50
villages in Ghaziabad, Hapur, Baghpat, Bulandshahr, Gautam Budh Nagar,
Muzaffarnagar, Meerut and Saharanpur. Our motto is that every Indian village should
have one library, which would make it around 6,64,369 libraries pan-India,” Bahar said.
On how they are spreading the word, he said: “We are conducting cycle yatras in
villages and meeting gram panchayats. We hold one meeting in the village to spread
awareness, and then counsel the villagers on how to build the library and then let them
do it for themselves.” The gram pathshala is filling a big gap in educational infrastructure
in rural areas, feel sociologists. “There is a huge gap in educational infrastructure in
villages and this library movement seems to be trying to fill some of that,” Prakash
Chandra Dilare, professor in the department of social sciences of Gautam Budh
University and a rural development expert, told TOI
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BIET FETIHT IT & 1 seA, Feem TgaT TATaARE AR et AT

https://www.khaskhabar.com/local/delhi-ncr/delhi-news/news-examination-burden-on-
small-classes-issue-reached-nhrc-and-children-commission-news-hindi-1-470174-
KKN.html
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facol & NEd T 3radt welr & Tt r TET i e adred, fAarae! & SIS ARl
http://zeenews.india.com/hindi/zee-hindustan/utility-news/delhi-government-
annnounced-no-exam-for-third-to-eight-class-student/856998
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BIET FETIHT IT & 1 seA, Feem TgaT TATaARE AR et AT

https://navbharattimes.indiatimes.com/metro/delhi/delhi-government-school-exam-and-
private-student-exams-date-rule-nhrc/articleshow/81256531.cms
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Bihar News: gTid # gash T Fld o 1g $TRY aTel, 3FTdTel H dAISHIs, DSP Aied %3
gferaehat arfeer
https://www.prabhatkhabar.com/state/bihar/araria/bihar-news-clash-broken-in-araria-
after-custodial-suicide-choas-and-outrage-in-hospital-dsp-and-several-policemen-

injured-upl
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Sof INTH FHAR HT ITRIRIAT HT HITHTTA Folell TSI, Al o eI YA & HE
Hsth W TSN Y US A Y fear. Sva yerid AR v, THdr gedhid,
TSI Aeler T feareY T g Hehsh e I Al WX UgT T MR A9 A
A H ofr I3,

e 3TATT BIGei H dsciol gl 1T, 31U g THUY ! IHIRIAT &l ATd el &
T &9 &hear 9ST. grelifeh &Y ATH YREfeIeh JeIftehiRal d gefersiiiadr T g &
STE ATHC BT AT I Yol HAET H d HT AfSehel NS T ST AL GECHAEH
Fel o d1G IRl & AT ST & o Iamer & fear

FRIe’Y &t gcamRis & foRam T a1 ARTAR

Sl g &1 & #G g Al A o5 & T A SAU(35) H Sl Urereget
IRATY g o ATAIR &1 I /AT H A goid H W@ AT 39 &1l & 7 gU
ey <Y geam A # FRTAR fahar aram ot greld # 3@t Ald g =, gl A
SHST &7 AT T TcHSTT a7 WY &, ATATETET & Aqd I IReATEH & fov T
HEAATT ST, HAS & RS o HeI I ATe qgr}. $S X F gle Iford 9 gedr
ol 3RIY AT AT Y& 8l 7.

TEN # 3R AN A T ATl H AISHIS HT. $H SRIT HHA I AT Fel
W@.Wﬁa’m’fwcﬁqamd SeTell 9ST. el W sl gl T
IS Il SIUA, TER T e I TSR & gaRT ARG P AT g
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aﬁrmaﬁﬁéaaﬁweﬁﬁgmaﬁ%waﬁmwmwmwa:
dTg IRl I AT e a1 ar. 58 GRIe X AMA T HeX ITdTel H FHddh & Hehst
aReleT @ i oo Hisg 8.

St 3R TEdr & ST

IRRIT T geIgahid o Saram for AR & g AFS 1 JT FH gof T =T
U, HEE & IHUN 9T gaeh 1 GIEd & o arm our. 38 99 & Afgelm &1 Asd
ammmgmm gqsﬁslddﬁgqqnwm‘q’mgaﬂww.
gold H Ald & 91 TSET AAAIARR JTANET HT A1 T IMSSATST g 3Rl IToled
forar o @ B

AT & HROT AT T AT ol H oI DEIEET FFRX F W@ F 916 har

ST 3RAAT A el FAR o Fgl & grora # nfeR fw aRfEafa & gasw 6
Hid g3 &, 39 AHS B g B SR, Fah & IR F ERBRT A 3Ty
AT ST
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SereT T T 4W T8 24 §IIN Jopor
https://www.jagran.com/uttar-pradesh/maharajganj-24-thousand-elderly-looking-for-
pension-21416009.html

fSrer & gegr dere facror i R fheerer St w1gT 1 3l of 24 goR gopeit ar
JEUTTEAT 2T T ST &) @1 FhT| JolaT ereT Y WE &W W §1 a8 YT &
Aok H 37T A scolfh & oo [aHRIT doh FT TFh oIl @ &, olfched YT T
RITA h [HEN, STFT TS STaTe AT & g Y 787 &1 SITA TS ThR
CaRT HATTold JEHUTTEAT U FAlolell aRSS AR & Taehrd & T g1 SHHA 60 a¥
¥ FR & 9 INET, AAfAEr, sraet & g-gra a@t w9 gfaag & fEe a de-
il AT W 3Teh @i A Ao STl g1 arfes Sofehr 3 &ufay & gur g 3R 3%
R WX AR TEar 1 MaRThcl o US| TAA H T H FeT 110200 JeHTEaEAT
dereY g1 fthed YeqfRr Rt 86 goik oAl & @i & & ugw &R g1 el 24
FoR Yot TSl & a1 off sa@ afa ¢

AT Hed1oT IFTUHRT afASE ARIUT g o gd™r & 86 golR aneniiat & @ &
A Teh T YRR TET 1S & 3 oAt & dered Gy e Hi
3YSHIAT & 3TTHR AT aRT Y 3ofeh Wi H HAl ST | AT dEhdT UehaTH
& fau & gIE

HEXTSTITST: TUAT el YT Teh AT gTel # IAAR Y AlTd AT TEYTT IR
& e T AT i 3regerar # Yo AT & 7| FEH AFT TR
IFUH & T FEAT TareRar & Haeges faen Fder e aw| @ o & &
aﬂﬁ's'ma?ré@ﬁ@mmﬂaﬁwmﬁagéwqm T T AY| 31T arer
AT A AlTd &R & AH # doll g Fohell §1 39T & R THR Ta Jor
WER F 36 W 7HR §T & FF a1 $HT Folrg & | FaF AccAoR AlId qar
TEIT IIRER A9 JRIfETT & & AT AlTd &R A Ushed & TAIT Aleitel,
SO AT 3 ST W gfod AR vHedEs & @y gEde W gy [, g
b, TeAER g, Aeer e Al W
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NHRC seeks ATRs on Hirakud evictees
https://www.dailypioneer.com/2021/state-editions/nhrc-seeks-atrs-on-hirakud-
evictees.html

The National Human Rights Commission (NHRC) has directed the Chief Secretaries of
Odisha and Chhattisgarh to submit an Action Taken Reports (ATRs) within four weeks
on the present condition of the Hirakud Dam evictees,.

The NHRC also sought compliance report on the investigation conducted by NHRC
Special Rapportuer BB Mishra. The commission also deputed Mishra for conducting
further investigation and submitting a final report on this issue.

The NHRC has been passing a series of directions adjudicating the petition and
rejoinder filed by activist and lawyer Radhakanta Tripathy, who alleged failure,
negligence and inaction of Odisha to look into the evictees problems.,

Tripathy further alleged that though an interim-report of the Special Rapporteur has
been sent to the State authorities for compliance, but despite lapse of substantial period
of time, no compliance report has been sent to the commission till date.

The State authorities are playing dirty tricks of consuming time and delaying the process
of ensuring basic human rights of lakhs of victims, most of whom are of third generation.
The Special Rapporteur has visited a few areas and submitted in his interim report
explaining the tragic condition of human life due to failure and inaction of the State.

Seeking permanent solution of the issue of human rights of the victims of a world-class
project, Tripathy requested the NHRC to monitor the case on a monthly basis and solve
the problems faced by the victims for generations in Sambalpur, Jharsuguda, Bargarh,
Sundargarh and Subarnapur districts of Odisha and Raigarh, Sarguja districts of
Chhattisgarh.

Tripathy further stated that the problems faced by the people of at least thirty-four
villages, who are living around the dam can be sorted out within a year, if monitored
properly by the district administration.
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Parents resist offline exams for classes IX, Xl in private schools in Delhi
https://indianexpress.com/article/education/parents-resist-offline-exams-for-classes-ix-
xi-in-private-schools-in-delhi-7208821/

With many private schools in the city set to begin conducting offline final exams for
students of classes 9 and 11 from this week, there is apprehension among some
parents over the move.

Last week, following queries from parents regarding offline exams at DAV Public School
Rohini, which will begin from Monday, school authorities wrote to parents. “... we have
successfully conducted class 10 and class 12 pre-board exams in the same offline
mode successfully. We are sure parents would understand this point of view that school
is taking Covid safety measures within permissible limits... We are sure that you as a
parent would also realise that your ward should give the final exams in offline mode, so
that they are able to assess their understanding of the subject/stream fairly and should
not face any problem with the subjects when they come to class XII... We advise you to
stay away from all kinds of rumours...,” said the letter.

Like other private schools, DAV Rohini referred to a CBSE circular issued on February
11. The circular stated, “For classes IX and Xl also, schools should take steps to identify
and remedy learning gaps and, thereafter, conduct examinations by strictly following
Covid safety protocol as per examination bye-laws.”

When Birla Vidya Niketan had first notified that it would be conducting offline exams for
students of these two grades, some parents had raised concerns, leading to the Delhi
Commission for Protection of Child Rights (DCPCR) issuing a notice to the school.

Principal Minakshi Kushwaha said the school has now decided to conduct the exams in
two phases — one in March and one in April — but promotion to the next grade would
be subject to appearing and clearing these exams.

However, some parents are still pushing against offline exams. The Delhi Parents’
Association wrote to the L-G, Chief Minister, NHRC and NCPCR last week, stating, “We
appeal to you to keep in mind the safety, happiness and bright futures of children and
understand their mental state and order online exams for students of classes IX and Xl
studying in Delhi’s private schools, and relieve them from their mental stress.”



